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RAJIV GANDHI NATIONAL UNIVERSITY OF LAW,
PUNJAB

Rajiv Gandhi National University of Law (RGNUL), Punjab, was
established by the State Legislature of Punjab by passing the
Rajiv Gandhi National University of Law, Punjab Act, (Punjab Act
No. 12 of 2006). The Act incorporated a University of Law of
national stature in Punjab, thereby fulfilling the need for a
Centre of Excellence in legal education in the modern era of
globalization and liberalization =
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KATHMANDU LAW SCHOOL, NEPAL

Kathmandu School of Law (KSL), established in 2000 AD as an
affiliate of Purbanchal University, is a community-based, non-
profit academic institution that upholds its wunrestrained
commitment for a pragmatic, research-based and community
responsive legal education in the country. It was conceptualized
within the ambit of non-profit movement dedicated to serve the
need of an academically sound and functionally feasible legal
education in Nepal.
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OBJECTIVE

School of Social Sciences and Interdisciplinary Studies at RGNUL,
Punjab, is organising a One Week International Faculty
Development Programme on Law and Social Sciences for the
Faculty Members, Research Scholars and Professionals working in
Academia, Research Institutes and other Organizations from 12th to
17th September, 2022. The aim of this Faculty Development
Programme is to familiarise the participants with the contemporary
developments in the field of Law and Social Sciences from
multidisciplinary and interdisciplinary perspective. This
programme would provide the participants with the opportunity to
upgrade their skills to meet the contemporary challenges in their
respective fields.

It would not only encourage the intellectual and scholarly
development of the faculty members through dissemination of
knowledge but also enable collaboration with colleagues across
disciplines and borders. For an effective teaching-learning process
in law, it is essential to incorporate contemporary teaching
techniques tailored to the needs of specific subjects. The task of a
good teacher is to integrate various disciplines in the most
effective and efficient ways to achieve the desired results.

The sessions in the present FDP will involve active interaction
amongst the participants and the resource persons. The stalwarts
from the fields of Law and Social Sciences would be delivering
lectures and the Research Scholars, as well as the participating
Faculty Members, will have the opportunity to ask questions and
offer their comments at the end of every session.
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GENERAL GUIDELINES

e All the interested participants can register themselves by
filling the following Registration Form:
https://forms.gle /63K59MHID1pbxJsK6

e The program would be held in Online mode through the
Cisco Webex platform.

e E-certificates would be provided only to those
participants who will attend all the Sessions.

* The last date for registration is 5th September 2022.

Date: 12th - 17th September 2022

Fees: Rupees 500 /- per participant

Payment link-
https://www.rgnulerp.org/lsa/eventPortal /loginFrom.jsp
Who can attend:

Faculty Development Program is open for Research Scholars,

Academicians and Professionals from any field.



ORGANISING COMMITTEE

Chief Patron Patron
Prof. (Dr.) G.S.Bajpai Prof. (Dr.) Anand Pawar
Vice Chancellor Registrar
RGNUL, Punjab RGNUL, Punjab
Convenors
Dr. Gurmanpreet Kaur Dr. Rachna Sharma
Associate Professor of Law Assistant Professor of History
RGNUL Punjab RGNUL Punjab
Contact No: 95010-34463 Contact No: 94175-20148

Dr. Atindra Dahal
Associate Professor
Kathmandu School of Law, Nepal

For queries - sssis@rgnul.ac.in



